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New Lelhi, 14th September, 1994

- THE HON'BLE MR..S..K. ADIGE, MEMBER (A)

5. I. Dev Dutt No, D/l521,

employed in Delhi Police at

Police Training School,

Mehrauli, 7th 8n, D. A.,P.

R/OC A~1/247, Uttam Nagar,

NQ‘N Delhl - 1100590 00 /:pp licaﬂ't

By Advocate Shri Shankar Raju

#
a V4 Versus

1, Commissioner of police,
MeS.C. Building, I.F.Estats,
. New Delhi.

3 2., Dy, Comm:sswnez of police
(Vigilance) , Folice Hgrs. ,
V.$.G. Building, I.P.Estate,
New Delh i, oo Respondents

O R _D E H (CRaL)

Shri sh ank’ér Raju, learned ccounsel for the
. applicant appears and states that the épplicant has
since unf ortunately expired, and this case, which

involves expunction of certain adverse remsrks, has

\ since become infructuous. It is disposed of

(5 R]LJ

Member (. q)

acccerdingly.




